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(x) The Forest Department of the
Government of Uttar Pradesh has
created a green belt around Taj Mahal
by plantation of trees on available
Government land.

(xi) The Ministry of Environment and
Forests, Government of India is
evolving guide lines to determine
measures for abatement of polhtion and
if necessary re-define the co- ordinates
of Taj TRAPEZIUM.

(xii) The Social Forestry Division has taken
steps to plant trees in an area of 50
Hectares around the Taj Mahal, Agra.

(xiii) The State Government has also taken
steps for planting of trees in an area
of 10 Hectares around Foundry Nagar
and Industrial area, 12 Hectares in
UPSIDC area and 5 Hectares in the
Cantonment area.

(xiv) Under Public Interest Litigation No.
13381/84 in the Hon'ble Supreme
Court, 511 industries besides M/s
Mathura Refinery, Mathura were
identified. Out of these, 406 industries
have installed anti pollution control
systems.
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Facilities during coaching training

programines

3313. SHRI SATISH PRADHAN: Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government has obtained
details of infrastructural facilities and
complimentary comforts given to the trainces
in the champion producing foreign countries
during their coaching/training programmes;

(b) whether the Indian training/coaching
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centres are equipped with such facilities, if so,
the details thereof; and

(c) whether Governmnent propose to have
such facilities at the Olympic as well as
Natijonal games locations and to utilise these
locations for conducting coaching camps?

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOUCE
DEVELOPMENT (SHRI MUKUL WASNIK):
(a) Yes, Sir.

{b) The Sports Authority of Inida Centres
at Bangalore and Patiala have been fully
equipped, while facilities at other Centres of
Sports Authority of India are being upgraded.

(c) Yes, Sir.
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